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them. The wealthy sections of |the community 
should come after the [requirements of the 
poorer sections of the community had been 
met. It would require certain institutional and 
organisational arrangements in our economy 
when you have these fair price shops. 
Therefore, it is not enough to open fair price 
shops; it is also necessary in that con+ext to 
$ee exactly who are going to benefit from 
them. That was a good suggestion and I 
entirely agrfe with it. Especially in the 
working class areas there should be too many 
of these shops because the working class cost 
of living is going up. There is the hon. 
Minister for Labour and I think he knows it 
very well. You will find that underi the 
Second Five Year Plan the index of cost of 
living of the working class rose by 24 per cent 
Now, the consumer price in lex of the working 
class recorded a net rise from 124 in March 
1961 to 127 in March 1962; that is to say, a 
net rise of 2.4 per cent. Therefore, I think it is 
very very important in the industrial sector of 
our economy to see that the cost of living of 
the working classes is kept under control and 
is not allowed to go up in this manner 
Therefore, steps should be taken in that 
direction. And I wish to say here that the hon. 
Minister has taken good initiative in this 
matter and he should pursue it. 

About the Price Stabilisation Committee, I 
do not know what it is going to stabilise. The 
Member? of Parliament should be associated 
with it. from both sides. I do not make a 
special point about the Opposition or the 
Government side. Members of Parliament 
should be associated with such Committees 
because advice and suggestions could be given 
by thprn and an effort of this kind would de-
mand such co-operation and suggestions on 
the part of all of us. It iff a national issue; it is 
not a party issue •at all. Whatever may be our 
differences with regard to other matters, as far 
as the objective of holding the price line is 
concerned we all acutely 

feel that steps should be taken to that end. 
Maybe we have divergent approaches, maybe 
we have divergent views; may be we do not 
view in the same manner this or that aspect of 
the matter hut after all is said and done we are 
all in favour of holding the price line. 
Therefore, he should seek the co-operation of 
all of us in such matters, and I hope vigorous 
steps will be taken. The Third Five Year Plan 
Report does not encourage me very much. It 
is full of platitudes, school boyish. What we 
need is not tons of speeches but an ounce of 
action, action in the matter of price control. It 
is going to determine whether we are going to 
hold the price line or allow the prices to 
continue to rise in the manner in which they 
are doing. I hope concrete, positive and 
constructive steps will be taken in co-
operation with all and with the goodwill of all 
in the country. 

Thank you. 

MR. CHAIRMAN: This discussion is 
concluded and the House stands adjourned till 
2.30 P.M. 

The House then adjourned for 
lunch at four minutes past one of 
tha clock. 

The House reassembled after lunch at half-
past two of the clock, the VICE-CHAIRMAN 
(SHRI M. GOVINDA REDDY)    in the Chair. 

THE  APPROPRIATION  (NO.  5) BILL,   
1962 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE (SHRIMATI 
TARKESHWARI SINHA) : Sir, I beg to move: 

"That the Bill to authorise payment and 
appropriation of certain further sums from 
and out of the Consolidated Fund of India 
for the services of the financial year 1962-
63, as passed by the Lok Sabha, be taken 
into consideration." 
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This Bill arises out of the Supplementary 

Demands of Rs. 100-33 crores voted by the 
Lok Sabha on the 20th November, 1962, and 
the expenditure of Rs. 7 lakhs charged on the 
Consolidated Fund of India as detailed in the 
Supplementary Demands presented to the 
House on the 14th November, 1962. Detailed 
explanations in support of the Demands have, 
as usual, been given in the foot-notes below 
the Supplementary Demands statement. I 
shall, therefore, confine myself to a few 
introductory remarks. 

Of the additional provision of Rs. 100 crores 
asked for, Rs. 95 crores are for expanding our 
Armed Forces for meeting the unabashed 
aggression committed by the Chinese on our 
sacred soil. The House will not expect me at 
this stage to dilate upon the details of these 
provisions, which represent only a preliminary 
estimate of our extra costs in the current year 
or to give any further information about what 
we would be requiring later on this account. 
The situation on our borders has been 
changing from day to day and our Prime 
Minister has already warned the nation that 
this struggle is going to be a long drawn out 
affair. Hon. Members may rest assured that 
whatever measures are necessary would be 
taken and that no costs or sacrifices would be 
spared to meet this challenge to our freedom. I 
have no doubt that this august House will 
willingly grant any demands that might be 
placed before it for driving the aggressor out 
of our country. 

I might make a brief mention of the 
measures taken by Government to raise 
additional resources. A National Defence 
Fund has been set up to which there has been 
a very generous response from all quarters. It 
is a most heartening sight to see people of all 
classes, rich or poor, labourer or farmer, 
widows and even children, vying with each 
other to donate whatever they can' to this 
Fund, which will be utilised for meeting all 
our defence    needs    and      for   providing 

amenities for our Armed Forces and their 
families. The total contributions to the Fund 
are nearing the Rs. 6 crores mark. In addition, 
contributions in gold and gold ornaments, 
which are of particular value for providing 
foreign exchange for procuring our equipment 
from abroad, are pouring in. For those of us 
who are unable to make outright contributions, 
arangements have been made for sub-cribing 
to the new Defence Saving's Certificates, 
National Defence Bonds and the Gold Bonds. 
We are also shortly introducing a new 
Premium Prize Bond Scheme. I would take 
this opportunity of appealing through this 
august House to the public at large to continue 
to make their donations and subscriptions for 
raising the resources of the Government for 
fighting the menace on our frontiers. 

While everything is being done to harness 
the voluntary contributions to our resources, 
we are also exploring every possible avenue of 
exercising economy and avoiding or 
postponing non-essential expenditures. A cut 
of ten per cent on expenditure on staff would 
be enforced while framing the next year's 
budget. Efforts are also being made by 
necessary readjustments of diverting the staff 
for more essential items of work. Instructions 
have been issued for ensuring economy in the 
use of paper, consumption of electricity, 
meetings, conferences, travelling allowances 
and deputations abroad. The Plan priorities are 
also being reviewed and reorientated in the 
context of the present emergency. 

Government are keenly anxious to keep 
inflationary pressures in check and 
maintaining the price level. The hon. House 
has heard details of the steps from the 
Minister of Planning about how he proposes 
to keep the prices more or less stabilised. A 
constant watch will be kept and all possible 
efforts made to ensure that measures for 
building up our defence potential are not 
accompanied by a rising spiral of prices and 
thus bring, about  inflationary  pressures  
further. 
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Sir, I move. 

The question was proposed. 

THE VICE-CHAIRMAN (SHRI M. 
GOVINDA REDDY) : Before calling upon the 
first speaker, I would like hon. Members to 
note that there are twelve Members on the list 
of speakers. Dr. Nihar Ranjan Ray. 

DR. NIHAR BAN J AN RAY (West 
Bengal): Mr. Vice-Chairman, I do not think 
there should be any reservations from any 
quarter to vote the demand that has been 
made. Everybody understands that in this 
national emergency there is every need to gear 
the total economy of the country to the nations 
war effort. It has beefn asked: What will be 
the precise figure of defence expenditure in 
the coming weeks and months? It is a strange 
question to ask in a situation where things are 
changing from day to day. And when the 
menace is growing larger and larger, to ask 
what the precise figure of defence expenditure 
will be in the coming months, is strange 
indeed. Everybody would realise that 
financing a war, especially in a developing 
country, in a country that has committed itself 
to planned economy, means evolving a com-
plex and complicated machinery and to evolve 
that machinery we must strain ourselves to the 
utmost. There should also be urgency not only 
on the side of the people but also on the side 
of the Government to be able to develop this 
complex and complicated machinery as 
quickly as possible. When this Bill was being 
discussed in the other House various 
suggestions were made and various other new 
suggestions will be made in this House also. I 
have no doubt that the Government will take 
into serious consideration the suggestions that 
have come forth and will be coming forth. To 
one point only I would like to draw the 
attention of the Government. It is true that the 
response of the people, all sections of the 
people, as the hon. Minister said, has been 
very satisfactory. Gold also has been pouring 
in. But so far as we have been able to 

notice most of this gold is coming from the 
middle and the poorer sections of the people, 
mostly by way of ornaments and jewellery. 
What has happened to the gold bars and gold 
leaves? I have not read anywhere in any paper 
that gold bars and gold leaves are coming 
forth in any substantial measure. There has 
been some calculation that Rs. 5,000 crores 
worth of gold    .    . 

SHRI BHUPESH GUPTA (West Bengal):    
It is Rs. 4,000 crores. 

DR. NIHAR RANJAN RAY: It is Rs. 4,000 
crores and several hundreds, nearly Rs. 5,000 
worth of gold in the country, as I remember. 
One would expEct that at least Rs. 1,000 
crores worth of gold should have come out by 
now. I would therefore suggest if the necessity 
has not arisen to announce seizing of the gold 
stocks. In any case this is just by way of a 
suggestion. I am not a man of finance and I do 
not understand it, but it is just commonsense 
that in a national emergency of this kind gold 
bars and gold leaves that have been kept in 
various hoardings should come out. 

On this question of making any further 
suggestions I 'would address myself to another 
aspect. Everybody has noticed—and it is a 
very satisfying thing, it does one's heart 
good— that out of reverses and adversities we 
have emerged at long last perhaps as a nation, 
a nation resolute and united as it never was 
before, and let me hope that there has emerged 
also a Government of national defence. A 
peace loving nation, a nation rais2d for peace, 
has to be built info a nation made for war. 
Howsoever unfortunate it may be, we are- 
witnessing today a spectacle that could infuse 
new blood into any living fibre. Our peace-
loving Prime Minister has today become 
practically the flaming symbol of heroic 
resistance, unyielding till the last vestige of 
the invading hordes is driven out of our dear 
motherland. Out of the creeping disintegration 
which was paralysing us there has; arisen a    
mighty    flood    of    patriotic 
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[Dr. Nihar Ranjan Ray] fervour, of hope, of 
faith, of sacrifice and suffering. Let us take the 
fullest advantage of it. The spirit of India has 
been stirred to its very depths. Let the 
Government take advantage, let all of us take 
the fullest advantage of this. The indomitable 
will to resist which maketh a nation has been 
born. Let us take advantage of it. This will to 
resist evil, this will to resist anything that is of 
the utmost dislike to us, this will of steel is the 
thing that makes a nation. 

Sir, you may pardon my saying that our 
independence has been easily won. We did not 
pay enough price for it. Now is the time to pay 
the price for it. The nation is on test. Despite 
peace-feelers I am afraid the fight before us is 
gain? to be long. It is going to be stern and 
fierce. Today it is going in favour of the 
invader unfortunately. But the battle is not for 
the strong alone. It is also for the active, the 
vigilant, the brave, the dedicated, and it is also 
for those who have faith in themselves and in 
the fundamental values of life. This is 
therefore no time for irresolution. I have seen, 
here and there, little signs of irresoluteness. 

THE VICE-CHAIRMAN (SHRI M. 
GOVINDA. REDDY) : You have to conclude, 
Dr. Ray. 

DR. NIHAR RANJAN RAY: This is not 
the time for the settling of small accounts or 
being cowed down by reverses. A large part 
of our territory has been exposed. Further 
reverses may also be in store for us. But there 
cannot be any giving way to irresoluteness or 
fear or desperation. 

The President has said that "Dharma" is on 
our side; that it is a "Dharma Yuddha". We 
must believe in it, indeed we are fighting for 
righteousness, for our way of life. For the last 
few days even in this House I believe, which 
is the House of elders and where perhaps the 
average age is  on  the  wrong side of 50,  we    
are 

feeling young again, and to feel young is to 
be in heaven. 

Let us all unite our hearts and wills in this 
sacred crusade. Freedom is one and 
indivisible. It is in peril. We will defend it 
with all our might. We will not argue, we will 
not quail, we will not falter. Setbacks shall not 
dishearten us. We refuse to be bullied or 
lulled into inaction or beaten. We will stand 
united and face the threat with calm, courage 
and quiet confidence, with faith and fervour. 
We are fighting for "Dharma", and "Dharma" 
will therefore fight for us—spff T8ST% 
T%cT: It is not without meaning or purpose 
that the Geeta was announced in this land of 
ours, and let us remember the words of the 
Geeta. Despite peace-feelers let us remember 
it. 

"Either being killed, thou wilt win 
Swarga, or alive and victor, thou will enjoy 
the freedom of your country; therefore 
arise, oh, son of Kunti, brace thine arm. for 
war. So minded, gird thee to the fight." 

Not for nothing did we go through the "Quit 
India" movement in 1942 when Gandhiji gave 
us a "mantra" "fT^rf qr JTT-T" "DO or die". 
Let us utter that "mantra" once more. Let it 
reverberate in the heights of the Himalayas 
and beyond. 

SHRI BHUPESH GUPTA: Mr. Vice-
Chairman, there cannot be any two opinions 
in this House today about making all the 
requisite provisions for the strengthening of 
the defences of our country. At any time in a 
newly liberated country the question of 
defence would acquire the utmost importance. 
Today face to face with an aggression it has 
become all the more pressing and urgent. 
Naturally, we i discuss the defence in the con- 



1989 Appropriation [21 NOV. 1982] (No. 5) Bill, 1962        1990 
text of the developments that have taken 
place in the recent week especially. 

I do not wish to go into the political aspects 
of all these matters because these are matters 
which have been considered earlier and 
perhaps will also be considered later. I should 
like to confine myself to the problems of 
defence, especially the resources for our 
defence industries; I take it that it will be 
necessary for the Government to strengthen 
the defence as best as they can, and that is 
what they should do. The proceedings of this 
House will bear testimony to the fact that ever 
since we have been in Parliament, since ten 
years past, we have been pressing for building 
up the defence potential of the country 
because on this depend in the world of today 
the security and the independence of a nation. 
Even if we are a peace-loving nation as we 
have been and' as we are always, it would ,be 
necessary for us to take into account the 
objective realities of the world and build up 
our armour of defence or shield of defence. 
We have been pressing for it. We had some 
criticisms to make in the past about the 
manner in which the problems of the country's 
defence were being tackled. Our criticisms, as 
will be remembered, "were based on many 
facts. In the early years of independence, we 
wholly dependent on foreign arms a|rd 
weapons. Later on, especially after 1957, 
certain defence industries begfm to be built up 
in our own country. It goes without saying that 
national defence can never be strong, well-
founded and invincible unless it is backed by 
its own economic and industrial development 
and especially development in the engineering 
and other heavy industries. Therefore, I think 
that the Prime Minister is quite right when he 
makes that point that industry is of the utmost 
importance from the point of view of defence. 
From the budgetary papers it would seem that 
during the last ten years -the imports of 
armaments and equipment especially from 
England account- 
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ed for about 1,100 crores of rupees. It has 
been revealed today that the weapons that we 
have acquired or procured are not adequate to 
meet the needs of modern warfare or modern 
times. Now, that aspect has to be borne in 
mind. I say this because when we deal with 
the problem of imports, we must take into 
account not only the contingency as it arises 
today but also a long-iterm view of the matter 
because we want a proper type of defence 
industry to be built up in the country with 
prototypes brought in and our weapons 
produced in our country. It has been the ex-
perience of all nations that once the defence 
industry is not built up and the country relies 
heavily for defence equipment on other 
countries, no matter what that country is, it is 
placed in a precarious position an,d it even 
becomes dependent in many ways. We have 
the example of Pakistan and certain other 
countries before us. Therefore, a modern 
defence industry should be built up at a rapid 
rate. I think that money should be spent on it. 
It is possible today to import plants and so on 
and quickly build up such industries which 
can produce modern weapons. Here again, I 
would like to see this thing developed in the 
public sector because the defence industry 
should be mainly if not completely under the 
control of the State and the Government. 
There we cannot take any chances. There the 
industry should be run as a public undertaking 
with all the care ana attention that the people 
are capable of giving it. And as you know, 
this concept is nothing new and in certain 
countries, especially in countries that are 
building themselves up. the defence industries 
are built up in the public sector. 

We were glad to hear the other day the 
Prime Minister saying that automatic weapons 
would be produced in our country in a month 
or so. I wish we had done H earlier instead of 
relying upon foreign imports. And we did not 
get the right type at foreign material as it is 
clear today. Hon. Members must have 
noted—ana 
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[Shri Bhupesh Gupta] must realise—that if 
we were in a position to turn out automatic 
weapons in a matter of two or three weeks, it 
means that we have built up something basic 
which enables us to produce automatic 
weapons in so short a time. You cannot pro-
duce automatic weapons in three or four days 
or in three or four weeks. Something must 
have been built up and I welcome the Govern-
ment for having built up that much o£ 
industry or for having made that much of 
arrangement to enable it to produce so quickly 
automatic weapons in our country. I think that 
we should develop more along that line. 

Now, Mr. Vice-Chanrman, financeb for the 
defence industry acquire, naturally, a very 
great importance. In tliis connection, it is 
being suggested by scone hon. Members who 
are no military experts at all but who yet 
would like to talk as if they had won so many 
battles, fie battle of Waterloo or of Stalingrad 
and so on if you liKe that way—these 
honourable gentlemen here in this House and 
in the other House but not so honourable 
outside—that the Five Year Plan should be 
pruned in order to meet the defence 
requirements of our country. We reject this 
suggestion because if we are today in a 
position to put up even this little show which 
we put up in the matter of industry, it is 
because under the Second Five Year Plan we 
built up heavy-machine building industry, the 
steel plants and certain other industries. The 
industrial base cannot be separated from 
defence or vice versa. I think that the Five 
Year Plan should not be and must not be cur-
tailed. It seems that now they are at war with 
the Five Year Plan. They had been shouting 
for the curtailment of the Five Year Plan 
earlier. Now an opportunity has come to them 
to attack the Communist Party on the one 
hand and strike at the Five Year Plan on the 
other. This is their approach. 

SHRI LOKANATH MISRA (Orissa): No,   
Sir.   Even  the     Prime   Minister 

has said that the non-essential elements of the 
Five Year Plan will be pruned and we also 
agree with him. 

SHRI BHUPESH GUPTA: I am very glad to 
hear that he agrees with it. But there are 
people who are not guided by your noble 
thoughts. 

SHRI AKBAR ALI KHAN (Andhra 
Pradesh):   You have not heard him. 

PROF. M. B. LAL (Uttar Pradesh;: He has 
the monopoly of agreeing with the Prime 
Minister. 

THE VICE-CHAIRMAN (SHRI M_ 
GOVINDA  REDDY):   Order,  order. 

SHRI A. B. VAJPAYEE (Uttar Pradesh): 
They are the only supported. of the Prime 
Minister. 

SHRI BHUPESH GUPTA: I am very-glad 
that Mr. Vajpayee has become the greatest 
supporter of the Prime Minister. I would like 
to see this thing continuously. I am glad that 
Mr. Vajpayee, for once, is in very excellent 
company and Mr. Vajpayee is a dear friend of 
ours here. An,d I am in his company also_ not 
very far way. Therefore, I am not meaning any 
individual here. You must have read in the 
papers that the Five Year Plan has to be 
drastically cut, changed and so on. Anyway, I 
say that it should not be done. The Five Year 
Plan should be put through. Certain 
adjustments may be necessary. I am not 
opposed to it. But the Five Year Plans should 
be there and the Fourth Five Year Plan should 
be even a bigger and stronger Plan from the 
point of view of industry because on that will 
depend how you build up further your defence 
potential. 

SHRI AKBAR ALr KHAN: Topmost 
priority to defence. 

SHRI BHUPESH GUPTA: Yes, it is 
obvious. Mr. Akbar Ali Khan is always after 
the obvious. In order to give topmost priority 
to defence, what we need is not merely 
making-speeches but building up industries 
Weapons are produced not in Parliament     by     
putting     supplementary 
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questions; they are produced in factories, in 
industrial undertakings and industrial 
undertakings require plant and machinery, 
technical know-how and all that. A statesman 
lika Mr. Akbar Ali Khan surely understands 
this simple point. So, 3  p.M. 

Sir, this is a very important 
matter. We are opposed even to curtailing the 
social welfare schemes in the Plan. 
Suggestion-, have been made to cut down 
health services; and education. Why should we 
make a cut on education and health services? 
The allocations had been very poor and 
certainly, if anything, they should be more 
looked after, and here again the Prime 
Minister is always right— even if Mr. Akbar 
Ali Khan will not always catch the point —
when he stresses that education should be 
given proper attention. Modern warfare is not 
the warfare in the days of the old time when 
chivalrous people with sword in hand got on to 
the horse and went there to fight each other 
and finished with the job. It is not so now. It 
requires skill, scientific knowledge, and sn on. 
Education should be there even from the point 
of view of defence. Therefore, health services 
and education should not be pruned. Certain 
constructions, of non-essential roads, and 
certainly Government expenditure which is not 
essential and is wasteful should be pruned; I 
agree there should be a cut; I agree there. 

Now, I make certain suggestions. It is good 
that our people are giving money. This shows 
the greatness of our nation, the patriotism of 
our people, the largeness of the men and 
women who are ground down in society. It has 
been once again demons, trated to the 
everlasting glory of our country and our 
traditions that cjnce they are called upon to 
meet a challenging situation they are capable 
of rising out of squalor and hunger1 as heroes 
of the day. And that is whv we find this 
magnificent panorama of men and women in 
the towns and the 

villages coming forward with their meagre 
belongings to deposit them in the National 
Defence Fund, to make them available for the 
cause of the nation's defence. What else can 
be a greater inspiration than this? A nation 
which is made up of such mettle, of such 
human element, can never be humiliated or 
humbled. This is what I s*y- But then we 
must draw the lesson from it and we must not 
let down the people. 

SHRI FARIDUL HAQ ANSARI (Uttar 
Pradesh): We must throw out the Chinese 
first. 

SHRI BHUPESH GUPTA: Yes, certainly; 
he has not understood it even now. We shall 
not only throw out the Chinese; we shall also 
place you there to look after the frontiers; I 
am for it. 

SHRI FARIDUL HAQ ANSARI: I will go 
there. I assure you; I will not sabotage. 

SHRI BHUPESH GUPTA: How can you 
sabotage? You cannot sabotage. The only 
thing you have done is that you have 
sabotaged your party in the last general 
elections. Now, how can you sabotage it?    I 
know it. 

THE VICE-CHAIRMAN (SHRI M. 
GOVINDA REDDY) : You are losing your time. 
Do not attend to the interruptions. 

SHRI     BHUPESH GUPTA:     Now 
these  interruptions made  it   a  little 
humorous and he is a great friend oi' 
mine. 

Now, I think resources should be found. 
Defence industry cannot be built on charity. It 
has a moral and political force, charity and so 
on; we must go in for them, contributions, 
donations, etc; they make for something very 
great and noble; they ars a moral justification 
of the entire thing, I agree. But moneys have 
to be found for that. How to find this money? 
Here, do not rely merely on voluntary 
contributions. On the contrary, having been 
inspired by the voluntary donations from   the   
savings 
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[Shri Bhupesh Gupta] of the people of our 
country we should formulate policies and 
measures to tap resources by using the laws of 
the land and the arm of the State. Immediately 
I would suggest, let there be a postponement of 
the payment of privy purses to the Indian 
princes. Well, I do not say, "Stop everything." 
I say: "Postpone it." and even there I would not 
say, "Do not pay to the Princes who get bigger 
amounts". Make it Rs. 50,000, or even Rs. 
1,00,000. Those people are there and some of 
them get Rs. 10 lakhs, Rs. 20 lakhs and Rs. 25 
lakhs. Postpone the payment to them. I think 
they will agree. The Indian princes should 
agree to this thing because they are affluent 
otherwise, and I think for the period of the 
emergency at least we should stop payment, to 
those who receive privy purses, sums 
exceeding Rs. 50,000, or Rs, 1,00,000 if you 
like that way, if you are favourably disposed 
much more towards the princes. I think that 
should be cut down. That way we can get some 
money. What is more, a good example we can 
set before the people. This thing should be 
utilised, privy purses paid to the princes, the 
privy purse paid to the Nizam of Hyderabad at 
the rate of Rs. 50 lakhs, when the jawans on 
the frontiers are spilling their blood. That 
cannot continue; it is morally repugnant; it is 
economically unthinkable. Well, that is how 
we should not behave in our society today. I 
hope the Princes will agree to it. We have got a 
Prince in our House. I looked up and found 
that he gets a privy purse of Rs. 18 lakhs. Cut 
it; stop it during the pendency of the 
emergency. After that vou pay because our 
position is -i- that privy purses should be stop-
ped altogether. I am not bringing in this 
controversial issue now. Only suspend ihe 
payment for the period of the emergency. I 
think it is a right suggestion. 

There should be a compulsory cut in 
salaries exceeding Rs. 1,000 at the rate of 5—
15 per cent. Voluntary cuts either in the case 
of Princes or other- 

wise is something we should be satisfied with, 
good as it is. But why cannot We make it for 
the period of the emergency a compulsory cut 
on a graduated scale in salaries exceeding Rs, 
1,000? The lesser the salary, the lesser the cut; 
the more the salary, the greater the amount of 
cut. That should be done. That way you will 
get a lot of money. 

Then come the big companies and financial 
concerns which have got enormous resources. 
They should be tapped by the Government 
through requisite fiscal measures. Now I know 
their money is invested; I know also their 
money goes into speculation and utilised on 
the stock exchanges even today. Why should it 
not be possible for the Government to for-
mulate fiscal and economic measures in order 
to tap the resources that are lying with these 
concerns? Here again I am suggesting to take 
them as loans effective during the period of 
the emergency at a reasonable rate of interest, 
naturally so, and we should not merely be 
carried away by the fact that some industrial 
concerns are : donations of houses to the D 
r'fence Fund. Good as it is we welcome them; 
we are grateful to the industrialists for doing 
so, but what is more their accumulations are 
the accumulations of the community as a 
whole in the keeping of those people who 
control these industries. We should take these 
as loans for the period of the emergency, and 
after the emergency is over, we shall return 
them with necessary interest. I think that is a 
very reasonable suggestion. 

In this connection, Mr. Vice-Chairman, I 
would suggest that the banking industry 
should be taken over, I am not suggesting 
should be nationalised today. I would not go 
into th« controversy. We have given them 
powers and Government can take them over in 
order to see that the resources of the banks, 
specially the ton banks in the country, are 
utilised t« the    maximum    possible    extent    
far 
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building up the defence potential and defence 
forces of our country. After the period of the 
emergency w£ can return to the question 
whether banks should be nationalised or not. 
In our view it is long overdue, that banks 
should be nationalised. I am saying that only 
for the period of the emergency the 
management should be taken over by the 
Government. 

Then, Mr. Vice-Chairman, the former 
princes and others have got foreign assets in 
England and certain other countries. Some 
time back, in tnis House or the other House, it 
was revealed by the Government that the 
foreign assets amounted to 67 odd crores of 
rupees. Actually it is much higher. Many have 
not declared, According to our reckoning it 
will be well over Rs. 100 crores. I am glad 
that the Government have made an appeal to 
those people holding foreign assets abroad to 
make these exchange resources available to 
the country for defence purposes. But I have 
not got much faith in the appeal being 
responded to to the fullest possible extent. I 
would suggest, let these people be called upon 
to declare their foreign assets, and the 
Government should take them over as loans—
again I am not saying, "Expropriate them." I 
say, take over these things as loans in order to 
meet our defence requirements. That should 
be done and I think that way we can easily get 
Rs. 100 crores of foreign exchange right now 
if we tap the resources as loans from those 
who hold foreign assets  in  different foreign  
countries. 

Mr. Vice-Chairman, with regard to gold I 
am glad suggestions were made, but here you 
see that people are giving gold, poor people 
are giving. What about gold bullion? It was 
stated by the Ministry of Finance in one of its 
notes that out of Rs. 4,000 crores worth of 
gold, a big part was held in bullion. Assuming 
that the bullion is worth about Rs. 1500 
crores, why should it not be possible for us to 
tap, by effective penal or other fis- 

cal measures, that gold? We can easily get Rs. 
100 crores or even more. Rs. 100 croes we 
can easily get if we go after that gold and get 
it. All the gold you have got so far does not 
even compare very favaourabiy with the 
smuggled gold we hauled in the last few 
weeks or few months' time. A smuggler 
brings in much more gold. And you know 
what amount of gold must be in the wallets 
and coffers of the bullion holder and 
speculator. May I ask in this connection what 
has happened to our Princes? Why are they 
not making their gold available to the 
country? What has happened to our big indus-
trial houses and magnates? Why are they not 
declaring their gold and making it available to 
the country? I would, therefore, suggest 
effective measures to be tried, and at the same 
[time, invite this gold on attractive terms, if 
you like, against gold bonds, to be issued to 
them so that we can utilise it. Here again I am 
not suggesting any expropriation of gold. But, 
certainly, I am entitled in the name of the 
country to call upon all of them, if necessary 
under pain of punishment, to declare the gold 
in their possession, and then, on the basis of 
law, get this gold as loans to the Government. 
I think) if we can do this, plenty of money and 
resources we shall get. 

Foreign trade should be taken over and out 
of the foreign trade earnings, we should utilise 
a good deal of funds for our defence. And 
what is more, we should direct our foreign 
trade in a manner today which would help in 
particular to strengthen the defence of the 
country and the defence forces. Luxury 
articles and consumption articles for the rich 
should not be import-at all. Let the rich live 
an austerity life today and forego all 
consumption articles which fall in luxury 
categories.    I think this should be done. 

Mr. Vice Chairman, we send every year Rs. 
30—40 crores to countries abroad as foreign 
remittances out of dividends, profits earned in 
our country.    This is^one    mainly by British 
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[Shri Bhupesh Gupta] industrial concerns. 
I am not asking you to come down upon 
them with a harsh law. But, can we not ask 
these people under law to make at least 50 
per cent, of the zemittances they make 
abroad every year available to the Defence 
Fund of the Government as loans? We can 
easily do so. Government is thinking of 
taking some measures. Appeals have been 
made. Now what is needed today is legisla-
tive measures so that we immediately slash 
the remittances abroad as profits, dividends 
and interest by 50 per cent., and that 50 per 
cent, should be utilised for defence purposes 
in the country. 

Speculative transactions should all be 
stopped. Badla transactions should all be 
stopped. We are very glad that forward 
trading in gold has been stopped. It will be 
very much in line with our policy if we pay 
attention to this thing and stop all kinds of 
speculative transactions. 

THE VICE-CHAIRMAN     (SHRI    M 
GOVINDA  REDDY):     Mr.     Bhupesh 
Gupta,   please  wind   up.    You     have 
taken 25 minutes. 

SHRI BHUPESH GUPTA: I am finishing. 
Mr. Vice-Chairman, I would suggest that any 
transaction or contract which is not for spot 
delivery Id be prevented. Let there be excess 
profits tax out of the earnings due to defence 
production and so on. Excess profits tax is 
the need of the hour, and I think the capitalist 
class will agree to it. Government should 
formulate measures about waste land which 
is lying in the hands of big landlords, and 
those in the hands of the Government should 
be given free to the agricultural labourer so 
that they can increase food production, and 
we should not, for the period of emergency, 
charge any annual rent from  the agricultural  
labourer. 

[THE DEPUTY CHAIRMAN in the Chair.] 

This  is  again   another  point  that  I wish   
to  make.    Administrative     ex- 

penses should be cut radically. I think there 
should be committees everywhere, at the State 
level and the Central level, to discuss 
measures of reduction of administrative 
expenses. On that score, I think, we can save a 
lot of money because our administrative 
expenses are too high. These are some of the 
suggestions that I am making before the House 
for the present. We will require more and 
more fund for the building up of our defence 
industry. 

Madam, we are grateful to those who have 
contributed so abundantly and in a spirit of 
self-sacrifice. But let us get inspiration from 
this sacrifice. Let us take courage in both 
hands and let us build up a mighty front in the 
rear where the national resources in men and 
money would be mobilised for the sake of the 
independence of our country. 

The suggestions that I have made are clearly 
in line with the needs of the nation, temper of 
the nation, spirit of the nation, and would be a 
matching performance on our part in the rear 
when we take into account the performance on 
the front, heroic performance, ol our jawans. 
This is all that I have to say. I know that a 
ready-made answer will be available, but these 
are the problems of the nation to be faced by 
the nation. Today or tomorrow we have to 
come to grips with them if we have to build up 
a powerful, invincible, defence industry and 
defence forces in our country. 

Thank you. 

SHRI B. K. P. SINHA (Bihar;: Madam 
Deputy Chairman, all burdens are irksome, 
financial burdens more so. But in this hour of 
crisis and trial the burden that is being put on 
this nation is a very small burden. The nation is 
prepared to shoulder greater burdens. I 
welcome this proposal, for to me these 
proposals are an earnest, that the prodigal after 
wanderings in the barrenness of phantasies and 
dreams is returning to hard realities of the 
situation. (Interruption by Shri A. D.  Mani). 
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Madam, there has been a proposal for a 
cease-fire. The proposal has come today. It is 
for the people who are in the better know of 
things, With the advice and consent of 
Parliament, to decide whether these proposals 
shall be acceptable or not. But then, let me 
sound a note of warning that these cease-fire 
proposals before us are one of the weapons in 
the Chinese armoury of warfare. Let us not be 
confused by them. Madam, peace or no peace, 
cease-fire or no cease-fire, let us wake up to 
the reality that the real danger arises on the 
northern borders. It is said: "Eternal vigilance 
is the price of liberty." Let me add to this: 
"Eternal preparedness is the price of freedom 
and integrity of a country." We have been 
mightily lacking in preparations in the past. 
Let us now take a resolve that at every 
moment in future we shall be prepared in a 
mighty way to meet the aggression and throw 
back the aggressor. 

Madam, the ancients believed in miracles. 
They believed in unearthly miracles. The 
moderns do not. But T am sorry that we 
moderns have developed faith in other kinds 
of miracles. These miracles are world .situ-
ations and pressure of world opinion. Let me 
tell this House that world opinion, world 
situation, like God, always helps those who 
help themselves. Let us be prepared. If we are 
prepared, if we are strong, if we are firm, only 
then will the world situation or world opinion 
help us. Let us not slacken. Let us not be 
complacent in the hope that some miracle 
from outside will come to our aid. 

Madam, this war is a total wad because 
every modern war is a total war. It will be a 
long affair. But then, let us not prepare solely 
from a long-range point of view. While the 
preparation should ho for a long war, let us 
concentrate and concentrate mightily on 
efforts that shall bear frail in the immediate 
future. 

The Chinese are not a very generous 
neighbour. They are not a very reasonable 
neighbour. They are very unneighbourly in 
appreciation  of our 

difficulties and our weaknesses. Therefore, the 
situation demands that we must get prepared 
in the shortest possible time. And in whatever 
efforts we take whatever schemes we devise, 
let there be one guiding factor. That guiding 
factor should be that we prepare ourselves 
mightily to throw them back in the shortest 
possible time. And in this endeavour let us 
seek aid from, all friendly countries. My 
friends sitting over there, I throw them a 
challenge, that we shall seek aid even from 
Communist countries, from the Soviet bloc 
countries. Let them persuade the countries of 
their original faith to extend arms aidi to 
extend aid in all possible ways, to us. But 
then, let us take aid from whatever sources we 
get. Let us build up a mighty defence 
apparatus in the shortest possible time. No 
doubt we all know—we are not school 
children sitting here that we do not know—
that a nation's armed might depends on the 
might of its industrial apparatus, but I have al-
ready said that the Chinese are not very 
generous. They will not give us 50 years or 
even 20 years to build up our industrial 
apparatus. While building up our industrial 
apparatus, let us build our defence apparatus 
with aid from friendly foreign countries in the 
shortest possible time. That is what the 
situation demands today. We must build up 
the army at least 5 times or 6 times the one 
that we have today. Then, we have neglected 
some arms of the armed forces. I am sorry to 
say that our Air Force is not what it should 
have been. Let us ourselves or with the aid of 
friendly countries buil(d up the Air Force into 
a mighty Air Force in the shortest possible 
time because the Chinese aggressors have the 
advantage of the terrain cmd they shall not be 
waiting long at our doorsteps. And it is only 
our air might which can defeat their evil 
designs. Therefore, I assert today that let us, 
while trying to build up our air might 
internally seek help from external sources 
also. We are wedded to peace. We know that 
this is an atomic age. We  have  been  
constantly     rsminded 
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age and in the atomic age the ultimate solution 
rests with the nation that is in possession of 
atomic arms. We have atomic plant; we have 
good atomic scientists but wedded as We have 
been to peace, we have declared times without 
-lumber, our leaders have declared, that while 
they will build up atoms lor peace, they refuse 
to build up atoms for war purposes. In this 
hour oE peril, I appeal to the leaders to recon-
sider that attitude and I appeal to them to use 
the atomic power and our atomic plants for 
building up atomic weapons for use in the 
future. This ig a situation which demands 
sacrifice from all of us. For once Mr. Bhupesh 
Gupta has thrown up some suggestions which 
are wise and some which are in my opinion 
otherwise. Let the suggestions which have 
been made by Mr. Gupta and the suggestions 
(hat may be given from this side or that side be 
considered deeply by the Government and let 
the Government, within the shortest possible 
time, implement those suggestions which will 
strengthen the nation and strengthen it so that 
in the shortest possible time it is prepared to 
meet the challenge. I support the Budget 
proposals. I wish the Finance Minister comes 
with more and more burdens, for, in tnis hour 
of peril, people are prepared to shoulder 
greater and greater burdens 
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SHRI J. C. CHATTERJEE (Uttar Pradesh): 
Madam Deputy Chairman, I stand to support 
this Bill. This is a petty demand compared to 
the need of the country but as a life-long 
revolutionary fighter for freedom, I would like 
to make a few observations at this hour of our 
greatest national calamity only fifteen years 
after freedom. I was the first person in this 
House to raise the question of our Indo-China 
border trouble in August, 1959. Four years 
ago, I suggested the raising of a voluntary 
militia to protect the Indo-Pak border and in 
1958 I was the first person to question about 
Pak Muslim infiltration in Tri-pura and Assam 
but all these were only cries in the wilderness. 
The Chinese massive and aggressive pre-
parations in NEFA were so much clear even to 
a layman that a tea planter on his return to 
Calcutta after a few weeks' stay in Tezpur told 
me on the 3rd October that he was afraid that 
there might be an all-out attack on Assam. I, 
therefore, wonder how the authorities were so 
much complacent about the situation. Madam, 
we were on a mission of peace by celebrating 
Buddhist anniversary, Panchsheel, Peace 
Conference and sent peace messengers to 
Moscow and New York quite forgetful of the 
fact that out-neighbourly monster had already 
spread the tentacles over our heads around the 
Himalayas. That seems to be the reason why 
although we spend half of our budget 
allocations on the army we find ourselves 
quite unprepared before the onslaught of the 
massive Chinese invasion. Now that a 
formidable enemy is at our door, only 
meetings, resolutions and howlings will not 
do. Silent and solid work is the need of the 
hour. The country must be immediately 
mobilised and the false propaganda that we 
won our freedom through non-violence has to 
be discarded and our people must be prepared 
to resist and clear the  armed enemies of «ur 
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country with our armed forces. Our people 
have not forgotten so soon that in our fight for 
freedom, the revolutionaries have fought with 
arms in guerilla methods, and the August 
Movement of 1942 was a violent mass revolt 
against the alien rule and the Indian National 
Army made an armed march to free the 
country from foreign domination. A 
demoralised people have no right to live. Boys 
read in school text-books that freedom was 
won hy non-violent methods. They do not 
know that there were blood baths before the 
British left the country after a compromise. 
This has weakened and slackened the people 
so much so that today we are losing ground to 
our enemy in our own country. Pakistan and 
Nepal are not with us in our national peril. All 
this is because we have become unrealistic in 
this realistic world. World armament race has 
reached a climax and in that world we want to 
live as a nation with the principles of peace 
and non-violence.    That cannot be. 

Madam,  our formidable enemy has given such 
a  terrific blow  that in  a moment our stupor 
has vanished. We have  awakened  and now we  
are up and doing.   Money and arms we must 
have but the greater necessity is the determined  
men,   men  who   will  be able  to  shoot  the  
enemy  down  and to thrust the bayonet inside 
the heart of  the   enemy.     On   the   occasion   
of this greatest national catastrophe the youth 
of the country is the greatest asset.   Our 
students all over the country must  realise  that 
education may wait, but national freedom is 
the first duty   to   be  taken   up  promptly   
and resolutely.     Every  citizen  must  feel that 
he is a national soldier. We must not    forget    
that   our    enemies    are expert    fighters.      
They    are    well-equipped and their number is 
legion. We can face them only when we stand 
firm and resolute in determination to have the 
mother country freed from foreigners.   Mental 
determination will embolden  us  physically  to  
fight  our «nemy.    Madam,  expert and  
efficient generals   must lead   our   army.    
The 

WO RS—8. 

j a wans feel encouraged to fight under an able 
general. They are discouraged if they have no 
confidence in the general leading them. 
Blackmarket-ing, profiteering and moral 
depravity have to be removed from society by 
stern measures. The emergency legislation 
must applied mercilessly to eradicate all the 
social evils. Our safety is difficult unless our 
moral standard becomes high. If our boys do 
not know who was Netaji Subhash, Bhagat 
Singh or Chandrasekhar Azad, they will not 
have the inspiration to fight for the nation. The 
people of Delhi know Hardinge Library, 
Hardinge Hospital, Hardinge Avenue and 
Hardinge Bridge in memory of Lord Hardinge 
on whom bombs were thrown by the revolu-
tionaries but our Government were not ready 
to erect a memorial to the martyrs who were 
hanged for it. Two years ago a decision was 
taken at a Government meeting; yet it was not 
implemented perhaps because we were 
incarnations of non-violence. This attitude has 
to be changed forthwith, if we are to stand as a 
nation of soldiers in this greatest crisis of our 
national existence. 

Madam, last of all, I would urge upon the 
Government that there should not be any 
compromise until aggression is vacated by the 
enemy. Now, many of the previous speakers 
have spoken about the strategy of the Chinese. 
We must not believe our enemies because as 
strategy they are giving false news before they 
attack us by saying that we are going to attack 
them. That is their strategy. So this must also 
be a strategy to gain time to make preparations 
and attack us with greater force. Therefore we 
must not slacken. We must be determined to 
fight without caring for all this propaganda 
and things like that. 
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"Peace I want among mankind but I do 
not want peace at any cost and certainly not 
by placating the aggressor or at the cost of 
honour." 

 
"Here is a mantra, a short one that I give 

you. You may imprint it on your hearts. Let 
every breath of yours give expression to it. 
The 
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mantra is, do or die. We shall either free 
India or die in the attempt. We shall not 
live to see the perpetuation of our slavery." 

4 P.M. 
"The  public  has  got  every  right to see 

the account." 
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SHRI M. RUTHNASWAMY 
(Madras): Madam Deputy Chairman, we are 
all willing to vote the Government as much 
money as it requires and this amount of Rs. 
100 and odd crores which we are asked to vote 
is, I believe, only the first instalment of a 
number of supplementary grants that we will 
be called upon to vote. We in Parliament and 
the general public will be encouraged to 
support the Government in its financial 
demands if it showed some indication of the 
proper management of the finances that we are 
voting it. There is one source of revenue 
which the Government seems to neglect and 
that is reduced expenditure. The lady Minister 
tried to impress upon us with the vast amount 
of reduced expenditure on the administration 
that the Government has been able to carry out 
since the emergency arose. But what does it 
amount to? Does it amount to even a crore of 
rupees, the amount of saving that has been 
effected? It is just like a lady of fashion or a 
film star in these days of austerity boasting of 
a saving in her household expenditure just 
because she has reduce^ her expenditure on 
face powder, on nail polish or on lipstick. We 
want a much more impressive  saving  of  
expenditure. 

Great expenditure may really result in 
penury. We want a big saving in expenditure 
as, for instance, in the numerical reduction of 
the Cabinet. Why should we have such a large 
Cabinet in war time?   A War Cabinet 
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of six or seven Ministers and an ordinary 
Cabinet of ten or twelve Ministers would be 
enough. The other Ministers and Deputy 
Ministers might be put on to other war work 
on an honorary basis. 

And then there is the enormous expenditure 
over the Planning Commission. It amounts to 
as much as Rs. 75 lakhs a year. Why should 
the Planning Commission be kept alive when 
it has done all its work and produced all. the 
Plans for the next five years? All that is 
wanted is the implementation of these Plans 
and some money for the implementation of 
these Plans would be given by the abolition of 
the Planning Commission. 

Economy could be effected in a number of 
non-essential services also, non-essential 
services in the context of the war. Social 
services, for instance, might be considerably 
reduced except those that cannot be reduced 
like the expenditure on the promotion of 
literacy. The sum of Rs. 50 crores provided for 
in the next Five Year Plan for family planning 
may easily be dispensed with without any 
detriment to the war effort. The administrative 
services still continue to cost Rs. 70 crores. 
Surely, some attempt might be made to reduce 
the expenditure on administration. We do not 
want all the plans to be scrapped. We want 
only those plans to be maintained and given 
effect to which serve the defence purpose. All 
industries whether in the private sector or in 
the public sector which serve defence 
production must be maintained. All other 
expenditure on plans might be scrapped at 
least during the period  of the emergency. 

The other day the Prime Minister repeated 
his favourite argument that for effective 
defence production, we must have an 
industrial base, as if the great steel industry, 
the iron industries and the great textile indus-
try that are already flourishing in the country 
are not enough industrial base. And the 
defence industries themselves  may  serve  as  
the  indus- 

trial base for future development. As I pointed 
out the other day, defence factories may be 
developed on a scale that the present war 
requires and the industrial ambitions of the 
Prime Minister will be realised. It is in this 
way that the Government, especially the 
Finance Ministry, can show that it really 
means business in this period of emergency. If 
they show that they mean saving of 
unnecessary expenditure, if they show that 
they mean business in the conduct of financial 
administration and if they show that they are 
going to reduce the number in the Cabinet and 
the Ministries, such a reduction will make a 
great impression on Parliament and on the 
public. The public will know that the 
Government is not only calling upon it to 
practise austerity but that the Government 
itself is setting a very fine and splendid 
example of austerity by saving and in doing so, 
it will rally all the people to the war effort. 
They will be encouraged to give more and 
more both in money and in personal effort in 
order to promote defence production and 
defence effort of the country. In this way only, 
by setting an example of economy, of thrift, of 
good household management, that the 
Government can rally all the financial 
possibilities of the country to its aid and thus 
promote the defence effort and finance it and 
make it possible for us to realise what is the 
ambition of every-; one, namely, the ejection 
of the enemy from the frontiers of India. 

SHRI PANNALAL SARAOGI (West 
Bengal): Madam, I rise to support the 
Appropriation (No. 5) Bill, 1962. Before I 
proceed further, I would preface my 
observations on the Chinese overtures which 
are frightfully deceitful and deceptive beyond 
measure. It has become extremely difficult to 
put any reliance, credence or credulousness on 
the Chinese bona fides. On an earlier occasion 
when I was speaking on the Companies 
(Amendment) Bill, I dwelt upon the mischief 
and perfidy that the Chinese have perpetrated 
on us, peace-loving Indians,  and the national  
determina- 
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tion in the face of the gravest emergency 
facing our country. There axe sentiments 
galore today but sentiments alone cannot win 
the war. Along with proper sentiments, there 
must be proper resources and equipment to 
win it. In this connection, I would like to draw 
an analogy between our condition and that of 
Great Britain before the start of the Second 
World War. England was facing a similar 
situation when Hitler attacked it. They had to 
plunge into the war; they had to go all-out for 
defence though they were not fully prepared. I 
may say that they were as completely 
unprepared as we are unprepared today. 
Thereafter, they sought American assistance. 
America at that time had not felt the menace 
of Communism as it feels it today. So, 
American assistance to England at that time 
was halting, and they started to give assistance 
first on the basis of cash and carry and subse-
quently on the 'basis of lend and lease. But 
today America and England have offered aid 
to us without any conditions or strings. They 
want to prove that they are  the real defenders 
of freedom, of the free way of living and -
thinking. Madam, the past conduct of 1he 
Americans and their past lives have also 
proved 1o us that the Americans had no 
territorial ambition in the past and that they do 
not have any in the present. And the statement 
of Ambassador G-albraith, which he made last 
month, clearly demonstrates as to what they 
feel .about the whole thing and also their 
extreme attachment to the cause of justice. 
With this background I would appeal to our 
Government that they should freely and fully 
go out for the complete co-operation and 
assistance of the Governments of these 
countries, who are offering assistance to us. 
Sir, there is necessity for getting it 3s also to 
raise our internal resources in the same degree, 
and for the purpose of raising our internal 
resources I would enumerate a few sources for 
the benefit of the Finance Minister.    I would 
put them as under. 

Madam, companies in the private sector are 
earning between 250-300 crores of rupees and 
they are, at the present moment, paying 50 per 
cent, in income-tax and super-tax. I would 
suggest that a war levy of another 10 per cent, 
may be put on them, which will raise a 
revenue of another Rs. 30 crores to the 
Government exchequer. I would suggest that 
there should be a 50 per cent, increase on 
capital-tax and this would yield a sizeable 
income to the national exchequer. I would 
further suggest that there should be a 5 per 
cent, cut in the wage bill of the country, and 
another 5 per cent, should be voluntarily 
contributed to the War Bonds. 

Madam, in this connection, I would also 
refer to the Government announcement that no 
penalty would attach to those, who invested 
gold hoarded illegally in the Gold Bonds. I 
would now suggest to Government that 
hoarded currency also may be allowed to be 
ploughed back with a penalty of 10 per cent, 
imposed upon such disclosures and with the 
further stipulation that 50 per cent, of such 
disclosures must be invested in War Bonds. 
This should also apply to hidden wealth 
outside the country in foreign currencies, 
which may be allowed to be brought back into 
the country on the same terms and conditions 
which I have enumerated above. I am 
conscious of the fact that thia suggestion of 
mine is putting up with dishonesty, but in the 
larger interest* of the country, during the time 
of national emergency, I am making the 
suggestion which I hare made now. 

Madam, I would again repeat what I spoke 
before, two days ago, and with equal 
emphasis, that in order to set an example and 
give a lead to the country Ministries all over 
the States should be curtailed on a rational 
hasis, and business-like Cabinets should be 
formed in the place of the present unwieldy 
ones and utmost economies in Government 
expenditure have to be effected 
simultaneously. 
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We have to augment our resources both 

through savings and additional taxation. There 
should be a happy and careful blending of the 
two, and (scientific planning of the whole 
thing on a long-term basis has to be executed. 
The time has come when we have to prove 
that our enemy may be stronger in population 
and army but not stronger and bolder in 
sacrifice. If ingratitude is a virtue, the Chinese 
have plenty of it and nothing else. 
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SHRI A. D. MANI (Madhya Pradesh): 
Madam Deputy Chairman, I rise to support 
the Appropriation Bill. Tt is significant that 
though the Appropriation Bill is of the order 
of Rs. 1,00,39,86,000, the Bill should have 
received uniform and unanimous support from 
all sections of the House. Madam, I would 
like to raise in thia debate certain points about 
our war effort and I do hope that the Govern-
ment would be able to throw some light on the 
points which I want to raise in thia debate. 
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I said earlier that this is a phoney war. We 

are at war with China. The Embassies are 
functioning and we have not severed our 
diplomatic relations. There is the United 
Nations which is not seized of the war. And 
still the conflict has been in progress. There 
has been a good deal of criticism that even 
after the hostilities started, our publicity in the 
External Affairs Ministry has been defective 
and inadequate. I have heard from friends in 
Ceylon that the Chinese Embassy there have 
been circulating masses of pamphlets to 
people explaining their side of the case, what-
ever that side may be. There has been 50 far 
no attempt on the part of the Indian Embassy 
in Ceylon, where we are concerned with the 
reactions •f public opinion on the Chinese ag-
gression, to put out adequate material. 

Further, the hostilities on the frontier have 
been covered by a number ofj foreign 
journals. I am a newspaperman. I believe in 
freedom ef opinion. I would not like any •urbs 
to be placed on the reporting of events. But 
the foreign journals lao should realise that 
they have a sense of responsibility towards 
this country because we are fighting for the 
freedom of our nation. I want to refer in this 
connection to the latest issue of the 'Time' 
magazine which has not taken a friendly view 
of Indian affairs. Speaking about the survivors 
in the attack in the N.E.F.A. the Time' writes 
in the issue of November  16: 

"Survivors of the attack were still angrily 
asking why they had been so out-gunned by 
the Chinese, whose light, automatic 
weapons fired at a rate 20 times faster than 
the single-shoot Lee Enfield rifle, standard 
in the Indian army. Said a senior officer: 
"The troop* feel they have been let down." 

Madam, some senior Indian officer 
inclosed thig to this correspondents— "the 
troops feel that they have been »*dly let 
down".   Madam, I think the 

Government of India cannot remaia silent 
about such propaganda dons against the 
defence effort in our country. We do not want 
to censor the cables of our foreign correspon-
dents. Because we have democratic traditions, 
it is in our own interest if we preserve these 
traditions. But we shoul<j tell those 
correspondents who are not giving an 
objective view of the war and who are trying 
to sap the morale of the army that we will 
cancel their accredition. I have bea« a reader 
of the 'Time' magazine for the last twenty 
years, and though I violently disagree with 
what the 'Time' writes, I have always valued 
its very great contribution to the development 
of the English language. They have put in a 
large number of phrases into circulation. We 
should be able to tell the foreign oorrespo»-
dents who are here that they must exercise a 
sense of responsibility. 

I would like to go on to another aspect of 
our External Affairs publicity. This morning 
the 'Statesman' contains on the front page the 
reactions of the External Affairs Ministry to 
the Chinese peace offer. On tKe front  page  it  
is  published: 

"An official spokesman of / the 
Ministry"—that is, the Ministry of External   
Affairs— 

"stated that India received ne such 
proposals and would like to see it in detail 
before making any statement." 

He further  added that: 

"If in detail the Chinese proposals were 
the same as India's suggestion for the 
restoration of the status quo that existed on 
September 8, we will positively respond to 
it." 

Now, this is not on the same lines as the 
Prime Minister's statement this morning. He 
says, "If in detail it reproduces the substance 
of our statement, we will respond to it." 
Madam, I would like to ask the Government 
Whether it is for an official of    the 



2049 Appropriation [21 NOV. 1982 J (No. 5)  Bill, 1962       2050 
Ministry of External Affairg to give * policy 
declaration on a vital issue like this. This is a 
matter which cannot be decided by officials, 
and I feel that such defective publicity »n 
wrong occasions will do a lot of harm to our 
war effort. Let the people of India decide 
whether we accept this offer, and let it not be 
left to the officials of the External Affairs 
Ministry. 

I would like to go on to the question of 
raising internal resources for our war effort 
There was a meeting of the National Deve-
lopment Council and I do not know whether 
the question of the suspension of prohibition 
was specifically raised at the meeting of the 
Council. The State of Madhya Pradesh is un-
willing to enforce prohibition unless 
compensation is given to it for the loss of 
revenue sustained by it in excise revenue 
when prohibition comes into force. A similar 
stand has been taken by the State of U.P. and I 
believe a similar stand has been taken also by 
the State of Mysore. Now, the time is very 
opportune for the Government to suspend 
prohibition during the emergency. It will •ave 
a lot of money, it will give a lot of money for 
the State Governments and will also lead to a 
better employment of man-power which has 
not been able to effectively check illicit 
distillation or smuggling and I do hope that 
some attention will be given by the 
Government to this matter. They should not 
be guided by enthusiasts and faddists and try 
to push prohibition at a time when the army at 
any rate is not observing prohibition. I believe 
the army in NEFA and Ladakh are certainly 
not going to fight on water. Even if you ask 
them to, they will but we have to give them 
the necessary materials for aarrying on in the 
extremes of cli-aate in which they are 
functioning at the present moment. 

I would like to raise one other point about 
internal resources. The Reserve Bank 
published in September  of this year a  very 
informative 

survey of the disposable income of people in 
the Indian Union and it was found that 18 per 
cent, of the population had a disposable 
income of over Us. 3,000 per year. \ do not 
know how much the Government expects to 
raise in the form of war donations. An 
estimate which has been worked out by an 
economist puts it at Rs. 35 crores. If 
Government were to make an appeal that one 
month's wages or salaries should be 
surrendered to the Government, the revenue 
that the Government would get would be Rs. 
140 crorts because it has been worked out that 
one week's wages would work out at Rs. 35 
crores. Suggestions have been made for taxa-
tion of companies' profits. There are thousand 
and one companies—I am not mentioning it 
figuratively—working now in India which 
have got a disposable profit of Ra. 140 crores. 
If half the money is given, we will get at least 
Rs. 70 crores for the war effort. In this 
connection, I would like to mention that the 
response of the Princes to gold donation has 
not been satisfactory. I read the other day—I 
do not have the paper clipping with me—that 
some Princes donated! about 140 gms. I 
would like on this occasion the Government to 
conscript the gold that the princes have 
because all that gold was illegally got out of 
the people and they should make a surrender 
of the gold hoardings in this national 
emergency for the prosecution of the war 
effort I have something more to say but I do 
not want to exceed my time.   Thank you. 

SHRI MOHAN LAL SAKSENA 
(Nominated): Madam, I rise to support the 
Bill before the House. We are passing through 
a grave and unprecedented emergency and as 
has been pointed out by a number of 
Members, the House would not grudge voting 
even a bigger grant than what the Government 
has come forward with. I have got certain 
suggestions to make for raising resources and 
for effecting economies but before I do so, I 
think I owe to the House to 
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say a few words about the situation 
as has emerged from the morning 
papers' news that there is to be a 
cease-fire. Whatever the reasons may 
be, the fact remains that the Chinese 
aggressors caught us unawares. We 
were not even mentally prepared for 
this rank perfidy and barbarous be 
haviour of the Chinese, much less to 
beat back this naked aggression with 
all our might. Still we have to suffer 
the consequences and face them with 
brave faces, with stout hearts, with 
full faith in the righteousness of 
our cause and our ultimate victory 
and still more with unflinching deter 
mination to defeat the designs of the 
Chinese aggressors to dominate over 
Asia and Africa and to throw them 
back to a position from where they 
ceas* to be a menace to India and 
to the neighbouring countries and a 
danger to world peace. We have had 
experience of China in the past and 
unless we profit from that experience 
and also learn from our errors in the 
past, I am afraid we will miss many 
opportunities and will not 
be able to face them as we should. It is not for 
nothing that the rational symbol of China is a 
dragon, a reptile known for its cunning and 
ferocity, a reptile which, I should say preys 
and fattens ~n the unwary creatures and after 
gulping one, waits and .digests and then 
pounces On another. So whatever faith we may 
have had in the words of the Chinese leaders in 
th. past, we cannot have that faith today. What 
has happened in the past? While we were 
pleading their case and using our influence 
with the nations of the world, for their ad-
mission in the U.N.O. and other inter-nations] 
organisations, they were, under the cover of 
fictitious friendship and protracted 
negotiations, nibbling •at our territories. They 
were undermining our influence in the 
neighbour-;ng countries and sabotaging their 
goodwill towards us and all the time, they 
were preparing for this naked aggression 
which has come about. So Whatever faith we 
may have had in them, we cannot have that 
faith today and we know even those who had 

led us to believe that they were anxious for 
peaceful settlement have come out with a 
different story. Even they regard them as 
ruthless and unscrupulous people who would 
st0P at nothing to achieve their end. After all 
that experience, we have to plan our strategy 
in such a way that we are not taken in or 
deceived by such moves as are being made. 
However, I am glad that the people have risen 
as one man, to fight the aggression ;md they 
have expressed their national solidarity and 
determination to throw them back, to fight 
them back and not to rest until they have 
vindicated the honour and integrity of the 
country. So people have shown the way. We 
have only to harness their enthusiasm and 
direct it into proper channels and use the 
occasion for national reconstruction and 
strengthening our defence. I am not one of 
those who believe in basing our campaign on 
hatred. It should not be hatred c the Chinese or 
any particular leader— this leader or that—but 
the love t the country, love of freedom, love of 
peace and all that India has stood for. We 
know that there were two other imperialists, 
Dyer and O'Dyer, who wanted to teach a 
lesson to this country and the people to 
perpetuate their imperialist stronghold. They 
made people crawl on their bellies. Unarmed 
people were fired at till the last bullet was 
exhausted, and mowed down by thousands. 
Yet the country took that to heart. They simply 
sparked a movement in the country, the 
movement, which consumed not only the 
British imperialism in this country ultimately, 
but also the imperialism in Asia and Africa. So 
I am convinced, /I am sure, that if we can 
properly utilise this enthusiasm that is being 
witnessed in this country, we can and should 
be able to bring down Mac and Chou, both, to 
the same category a* Dyer and O'Dyer. They 
have don. us a good turn. They have roused 
the whole country, they have shaken off our 
complacency and lethargy and disillusioned 
the Government about their intentions. The 
people need clear and unambiguous lead not 
by speeches and statements but by «et*- 
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ing unmistakable example ourselves. Are v/e 
going to lead the people? We should at least 
not lag behind, them. In this connection, I 
would like to know from the Government audi 
the Deputy Minister of Finance as we have 
done.    We are happy at; the 

marvellous   response   in   the 5 P.M.     
country.   All     this     money, ' 

gold and blood, have come as 
donations from the people. But we must know 
what the Government has done in this 
connection. Do we know or do we not know that 
under income-tax arrears alone, there is an 
amount to the tune of Rs. 253 crores? And we 
are talking of having fresh taxes. That is the 
difficulty. That is the iigure of arrears for the 
year 1960-61. Perhaps last year the amount 
would have gone up higher. So we have to make 
every eifort to realise these arrears. We can get 
much more money. Similarly, there are the 
arrears due under sales-tax and excise duties. 
We know there are companies which realise 
sales-tax and they are paying the amount in 
instalments. What is the • Government doing? 
They should make every effort to realise all, the 
amount due from these companies and others. If 
you make earnest efiorts, just as the official and 
non-official agencies are co-ordinated for 
collect-. ing National Defence Fund, official and 
non-official efforts should be coordinated in this 
work also. Let the Government only publish the 
names of the parties which are in arrears and I 
am sure much of that money will be realised. 

Now,  in  the  administration     itself,' we have 
20 lakh employees under theCentral   
Government   alone,     I  knowthere are 
Ministers who have admit-w  ted that in this staff 
there is a large^   surplus. An ex-Finance 
Minister him-s   self had admitted that at least 25 
peri   cent, of the staff was surplus. Why not 
ask each department to place 15 percent, of its 
staff to be utilised in thewar  effort?   It  may be     
outside theoffices    or    in    the    offices,    but    
onwhatever       war       work    there    is,they    
can    be    utilised.    When    we 

are asking the people . to take to hard work, 
can't We insist that the government officials 
should work at least seven hours a day, that 
they should put in daily seven hours of honest 
work? We are not throwing them out. We will 
employ them on more urgent and useful work. 
If that is done, I am sure—I do not have the 
iigure—about 2 lakhs of Central Government 
employees could be declarer! surplus and if 
we assume that Rs. 100 per month is their 
average pay, the total saving' will come to Rs. 
2 crores per month. That means Rs. 24 crores 
a year. So why not do that? We are not 
throwing these peop'e on the road. We are .not 
depriving them of employment. We utilise 
them on more useful work at this critical 
moment. The next suggestion that I would like 
to make is the introduction of a scheme of 
compulsory savings for Government em-
ployees. To begin with we should not touch 
employees who are getting less *han Rs. 500 
per month, but employees drawing higher 
salaries should be required to contribute at 
rate 'of 5 to 10 per cent. (Time bell rings) I 
have soxm mjre sug-gestions to make and    . . 
. 

THE   DEPUTY   CHAIRMAN:    You 
mother two minutes. 

SHRI MOHAN LAL SAKSENA: Madam, a 
sum of Rs. 43 crores is provided under 
contingencies. Instead of only issuing a 
circular asking the departments to economise, 
let the Government send out a circular to each 
and every Ministry, asking them to surrender a 
certain percentage of their staff. Let them 
work overtime, but at least 10 per cent, of the 
staff should be made available. 

AN HON. MEMBER; That is already done. 

SHRI MOHAN LAL SAKSENA: They 
only issue pious appeals. I say that a+ least 10 
per cent, of the staff should be declared 
surplus. If they want more staff, let them ask 
for it. 

Then about T.A. also I have a suggestion to 
make.   At least 25 per  
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under T.A. should be treated as reduced. If 
they want more money, 'let them come 
forward with their requests. To that extent, the 
present provision should be treated as having 
been reduced in the Budget. 

Similarly, as I have mentioned, the amount 
under contingency should be reduced and 
should be cut down by 30 per cent. Let the 
Ministry or department which requires more 
come forward with supplementary demands. 

Similarly, I want a 5 per cent, cut to be 
made in the pay of employees drawing more 
than Rs. 1,500 per month, as far as the Central 
Government is concerned If my suggestions 
are accepted a saving ©f Rs. 50 crores per 
year would be effected in the Central 
Government expenditure and that is not a 
small sum. 

Then again theer is the underground money 
or the black-market money and to get at this I 
have been making suggestions for a long time, 
that the Government should issue premium 
bonds of Rs. 100 at the rate of Rs. 135 or Rs. 
140. Let us not enquire about the source of the 
money. If we do issue such bonds, I am sure 
considerable money will come out, because in 
Pakistan in an emergency they had adopted 
stringent measures and a sum of Rs. 823 
crores was declared and recovered. I have no 
doubt that in India much more money than 
that will be recovered. You should be pre-
pared to use your powers under the Defence 
of India Act. 

The last suggestion that I would like to 
make is this. We must impose a labour levy or 
duty on every male adult in this country. Each 
person should give 14 days' labour every year 
or in lieu, its cash equivalent. This is the least 
that should be done. I had suggested this 
scheme, not now. but six years back. This 
scheme can be worked very easily.   This will 
give 

you at least Rs. 100 crores a year When we are 
asking every family to send one person to the 
front, why not ask everyone to contribute at 
least 14 days' labour every year? Asking them 
to go and deposit one day's labour in a labour 
bank and to work in a village on a voluntary 
basis won't do. It is nothing. It should be made 
obligatory on every citizen of India to give 14 
days' labour or its cash equivalent. Every 
person should be made to give at least 14 days' 
work in the service of the nation during this 
emergency at least. I know that in certain 
countries this has been done. For instance, in 
France they have such a levy. Even in Bhutan, 
I was told, there is some such levy. In the 
period of emergency I suggest we will be 
justified in having this levy, instead of 
imposing burdens which will hit the poor man.   
Thank you, Madam. 

MESSAGE FROM THE LOK SABHA 

THE CUSTOMS BILL, 1962 

SECRETARY: Madam, I have to report to 
th« House the following iiesssge received 
from the Lok Sabha, signed by the Secretary 
of the Lok Sabha: 

''In accordance with the provisions of 
Rule 96 of the Rules of Procedure and 
Conduct of Business in Lok Sabha, I am 
directed to enclose herewith a copy of the 
Customs Bill, 1962, as passed by Lok 
Sabha at its sitting held on the 21st 
November,  1962." 

Madam, I lay the Bill on the Table. 

THE DEPUTY CHAIRMAN: The Minister 
will reply to the debate tomorrow. The House 
stands adjourned till 11 A.M. tomorrow. 

The House then adjourned at 
seven minutes past five of the clock 
till eleven of the clock on Thursday, 
the 22nd November, 1962. 
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